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(c) The representations have been 
dealt with in accordance with the pres-
cribed Government procedures/rules, 
and wherever feasible, relief has been 
provided.

.Murders and Deaths in  General 
E lections

121. SHRl R. K. MHALGI: Will
Uhe Minister ol HOME AFFAIRS be 
pleased to state:

(a) the number of murders and 
deaths that occurred during the period 
of General Elections of Lok Sabha in 
January, 1980; and immediately there-
after because of electioneering atmos-
phere throughout the country State- 
wise; and

(b) the nature of reaction taken 
and, the number of persons arrest-
ed?

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AF- 
FARS (SHRI YOGENDRA MAKW-
ANA): (a) According to available in 
formation 10 pers9ns were killed 
during the poll in connection with 
Lok Sabha Elections, 1980. The 
State-wise breakup is as follows:
Andhra pradesh: 1
Bjhar: 5
Manipur: 1
Uttar Pradesh: 3
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(b) Information is being collected 
and will be laid on the Table of the 
House.

Foreign N ationals la m e

122. SHRI C. R. MAHATA: Will the 
Minister of HOME AFFAIRS be plea-
sed to  sta te :

(a) whether it is a fact that Govern-
ment have received a letter from the 
Chief Minister of West Bengal in con-
nection with a political discuiwon with 
all parties and group?* in Assam »nd

Meghalaya under the Centre's initia-
tive to bring about a lasting solution 
to the foreign nationals issue: and

(b) if so, reaction of Government 
thereto?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
AND IN THE DEPARTMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 
P. VENKATASUBBAIAH): (a) Yes, 
Sir.

(b) The Prime Minister and the 
Home Minister have had intensive 
consultation with the Governors of 
the North Eastern States. The Prime 
Minister has ais0 discussed the subject 
with the leaders of the opposition 
and it has been decided to have talks 
with the leaders of the national par-
ties in Assam and the leaders of the 
opposition in Delhi. The Government 
of India are also in contact with Gov-
ernments of Assam and Meghalaya 
and are providing necessary assist-
ance to maintain peace and harmony 
in the States.

Probe into Bulgarian Ship Purchase 
Deal

123. SHRI C. R. MAHATA: WiU
the Minister of HOME AFFAIRS be 
pleased to Mate:

(a) whether it is a fact that Gov-
ernment have constituted a Commis-
sion of Inquiry into the Bulgarian ship 
purchase deal entered into by the 
Tamil Nadu Government; and *

(b) if so, the detail thereof and if 
not, the reasons therefor?

THE MINISTER OF HOME AFF-
AIRS (SHRI ZAIL SINGH): (a) No, 
Sir.

(b) in November, 1979̂  the Chief 
M inister of Tam il Nadu approached  
the Central Government to request 
the Chief Justice Df  India to indicate  
whether he could spare the services 
of a sitting Judge of the Suprem e  
Court to conduct an enquiry, agreed
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to by the State Government into the 
allegations against the Chief Minister 
made by Shri M. Karunanidhi, Leader 
of the Opposition in the Tamil Nadu 
Legislative Assembly, regarding the 
deal between Poompuhar Shipping 
Corporation of Tamil Nadu and a 
Bulgarian State-owned Organisation, 
for the purchase of bulk carriers. The 
request of the Chief Minister was re-
ferred to the Chief Justice of India 
who expressed his inability to spare 
the services of a sitting Judge for the 
inquiry. The Chief Minister of Tamil 
Nadu was informed accordingly. In 
view of this position, the question of 
appointing a Commission by the Cen-
tral Government did not arise.

Am ovnt Refunded by Orissa G#t - 
en u n e it  under integrated Tribal 

Developm ent Programme

125. SHRI A.- G. DAS: Will the 
Minister of HOME AFFAIRS be 
pleased to state:

(a) whether it is fact that the Orissa 
Government has refunded a viable un-
spent money, under Integrated THbal 
Development Programme Schemes to 
the Union Government in the year 
3978-79;

(b) if so, the reason thereof; and
(c) the project-wise details may be 

placed on the Table of the Lok Sabha?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA):
(b ) No, Sir.

(b) and (c). Do not arise.
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